
LOK SABHA DEBATES ....
(Part II ^Proceedings other than Questions and Answers)
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LOK SABHA
Friday, 10th September, 1954

The Lok Sabha met at Eleven of the
Clock.

[M r. Speaker in the Chair.]

QUESTIONS AND ANSWERS
(Sec Part I)

12-05 P.M.
PAPERS LAID ON THE TABLE

A ppropriation A ccounts (Civil) 
1950-51. A udit Report, 1952 (Part II)

ETC.

T h e  D e p u ty  M in is te r  o f  F in a n c e
(S l i r i  A . C . G i ih a ) :  I beg to la y  on
the Table a copy of each of the follow
ing papers under Article 151 (1) of
the Constitution:—

(1) Appropriation Accounts
(Civil) 1950-51 and the Audit
Report 1952 (Part II).
[Placed in Library, See No.
S—298/54.]

<2) Commercial Appendix to the
Appropriation Accounts
(Civil) 1950-51 and the Audit
Report 1952. [Placed in 
Library. See No. Sr—299/54.]

Rules relating to A ll India Services

T h e  D e p u ty  M in is te r  o f  H o m e
A ffa ir s  (S h r i  D a U r ) :  I beg to lay on
the Table a copy of each of the follow
ing Rules, under sub-section (2) of
section 3 of the All India Services Act,
1951 : —

(1) The Indian Administrative
Service (Recruitment) Rules.
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lt)54. [Placed in Library. See
No. 300/54.] ‘

(2) The Indian Police Service
(Recruitment) Rules, 1954. 
[Placed in Library. See No.
S—301/54.]

(3) The Indian Administrative
Services (Probation) Rules,
1954. [Placed in Library.
See No. S—302/54.]

(4) The Indian Police Service
(Probation) Rules, 1954. 
[Placed in Library, See No.
S—303/54.]

(5) The Indian Administrative
Service (Cadre) Rules, 1954. 
[Placed in Libray. See No.
S—304/54.]

(6) The Indian Police Service
(Cadre) Rules, 1954.. [Placed
in Library. See No. S—305/
54.]

(7) The Indian Administrative
Service (Regulation of Senior
ity) Rules, 1954. [Placed in 
Library. See No. S—306/54.]

(8) The Indian Police Service
(Regulation of Seniority)
Rules, 1954. [Placed in
Library. See No. S—307/54]

(9) The All India Services (Con.
duct) Rules, 1954. [Placed
in Library. See No. S—308/
54.]

Rules tor the General Conduct of 
Business and Procedure in Revenue

Courts of Ajmer

The M in is te r  o f  F o o d  a n d  A g r ic u ltu r e
(Shri K id w a i ) :  I beg to lay on the
Table a copy of the Rules for the
General Conduct ' f  Business and Pro-




